112349 Wnilten Answers
by the Pakistani Aircraft on 28th and
28th June, 1967 in West Bengal ares.
No reply has yet been received to our

protest from the Government of
Pakistan,
(b) and (c) Do not anse

Famiiy Peasion and Chlifrem
Allowance of Jawams

5889, Shri Ram Kishan Gupta:
Shry D, D, Jena:
Shri K. P. lingh Deo:

Wil the Minister of Defeace be
*pleased to state

(a) whether Government have late-
ly decided to revive and raise the
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rates of family pensions and children
allowances of Jawans;

(b) if go, the extent of the increase
and the revived rates;

(¢) what will be the minumum pen-
sion and children gllowance payabis
to Jawans' families under the revised
rates, and

(d) how far the increase n the
rates 18 1n line with the increase in
the cost of living since these rates
were last fixed?

The Minister of Delence
Swaran Singh): (a) Yes, Sir

tb) and (c). The requred infor-
mation 1n respect of Jawans (e,
Sepoves to Sub Majors) 1s as follows.—

(Bhri

Famuly pension Children’s allwince

OUd rates

e e mn — —

Revved ratey

Hy pm

kor & maximum Subsequently
period of 7 ¥rs 1n  the cases referred to
the case of Jawans m Col 3ua), and
who die 1n service rhroughou 1n other
dtter putiing in at [ o)
lesst 7 ' conti-
nuous qualityng

SOV T

o Bspm S
T 2 34 b
 Ordinary fapuly pension adrmpsible Min 25 Min N recent-
n cases of death neither antnbu- Max 60 hh:.‘::os ? t\ol:;‘.l:." '"m n
table to nor aggravated by muh- Col 2 cootinue to
tary service (nclumve of ad hoc apply
mcyease in pension).
-Specnl fammly pension admumble sf Min 27 50 M 47° Min 47
death 1 attnburable to or ~ Max b8 so Max 1:0jo Max ;3 »
ted by mulitary service (in ]
of hoc mncresie in penwicn;
Chiidren’s lfowance per dnld. ad- ﬁ.“u Other
mmuble 1n sddition to —Miumum § —
family pension 7 (for JO&) —Maximum13—

td) Basmic rates of pension are not
changed on account of the cost of
living, for which ad hor increases
bave been sgparately sanctioned, The
increases mentioned above have been
made on the basis of the orders appli-
cable to civilian Government servants,

T At o o — e et —

Retrenchment wof \Staff dn Cechin
Naval [Base
5809. Bhri Vishwasatha Mensn:
Shri K. K. Nayasar:
Will the Minister of Defemoe be

pleased to state.

u)themherdmbrﬂ

services were terminated the





